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had held Supervisory Posts in Pakistan, 
but not in India. 

Shri A. K. Gopalan: !\lay I know 
whether several senior n:.en who have 
put in long ser\'ice and deserve pro-
motion have been altogether excluded 
in ~he ir:i[ia: constitution of the re-
organised Cedral Secretariat Service? 

Dr. Katju: I c~nnot give a definite 
answer to this i!ldefinite question. but 
I K!lO\'" this much. that the various 
IVlinistries recommended approximately 
1.000 cases. These were referred to a 
Special Recruitment Board and the 
Board recommended 300 out of these 
1.000 cases as suitable for favourable 
consideration. 

Shri Nambiar: Are Government 
aware of the great discontentmem 
prevailing among the staff over the 
'way in which this whole re-organisa-
tion scheme has been put into effect? 

Dr. Katju: I require notice. 
SCHEDULED CASTES ~LOYEES 

(CONFIRMATION) 

*1970. Shri Jatav-vir: Will the 
Minister of Home AlIairs be pleased to 
state: 

(a) whether it is a fact that the 
Government of India had agreed to 
confirm all the Scheduled Castes 
assistants/clerks, etc. serving under 
the Central Government prior to 
31st December 1947; 

(b) if so, whether all such persons 
.have been confirmed so far; 

(c) if not, the reasons therefor; and 
(d) whether the Government of 

India have' under consideration any 
similar proposal in respect of such 
persons who have been employed after 
31st December. 1947? 

The Minister of Home AlIairs and 
States (Dr. Katju): (a) Yes. Tempo-
rary employees belonging to Scheduled 
Tastes who were recruited upto the 
31st December 1947 as Assistants or 
clerks in the Secretariat or Attached 
Offices and who were educationally 
qualified for the posts th~y held ~re 
eligible for confirmation up to the 
maximum of 12! per cent. available 
for direct recruitment in the Grades 
in \vb;ch they are emp10yed provided 
thev have rendered at least three 
years' service R:1d their sevice is con-
sidered satisfactory by the Ministry 
concerned. 

(b) and (c). With the exception of 
a few cases in which the employees 
were !lot recommended by the Ministry 
concerned or the preliminaries neces-
sary before confirmation have not yet 

been completed. all such persons have 
been nominated by the Ministry of 
Home Affairs for permanent appoint-
ment. 

(d) This matter is being considered 
as flart of the arrangements for the 
future ma!!1tenance of the Assistant's 
Grane ann l!l connection with the 
Central Secretariat Clerical Service 
(ReorgJn;satic)n) SChC111C which is 
being formulated. The proposal is that 
per~')ns who PClve Pllt in one year's 
service as Assistants or clerks by 1st 
July 1952 should be appointed to the 
Regular Temporary Establishment of 
Assistants or to the Clerical Services 
as the case may be. 

A decision on this proposal is ex-
pected to be taken shortly. 
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Mr. Speaker: From whom. represen-
tation from whom? 

Shri Jatav-vir: From the Members 
of Parliament to the hon. Minister for 
Home Affairs. 
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So .f3!' :~3 ~C'r;::0!;S h~\'e been nominated 
as Assistants and 203 persons have 
been nominated as clerks under this 
.concession. 

Shri M. R. Krishna: May I know 
the conditions governing the promo-
tion of scheduled caste government 
servants? I want to know whether they 
are given any special consideration in 
regard to promotion. 

Dr. Kaiju: I have answered this 
question during the last six weeks 
several times. One concession has been 
the relaxation of the age-limit. The 
other concession has been, by executive 
instructions. that they should be nealt 
with intelligently. 

Sbri Vela.yudhu: May I know if 
even after five years of temporary 
service the scheduled caste employees 
are not made quasi.-permanent? 

Dr. Katju: I would request the Iron. 
Member to put a specific question. I 
-shall then be in a position to give a 
:specific answer. 

Sbri Veeraswamy: May I know how 
many scheduled caste men are workilll~ 
as gazetted officers in the Central 
Government Secretariat? 

Dr. Katju: I ask my hon. friend to 
bave some mercy on me. It is really 
not possible for me to say just how 
many scheduled caste officers are 
there in the Central Secretariat. 
Mr~ Speaker: I am going to tlte next 

'Queshon. 
TELEGRAPH ENGINEERING AND WIRELESS 

SERVICES 

*1971 .. Shri Tusbar Cbatterjea: Will 
the :lImlster of Communications be 
pleased to state: 

(a) the general system of promotion 
?f officers of !lIe Tdegraph Engineer-
Ing and Wireless Sen' ice class II to 
T.E.S. class I: 

(b) whethe.:- there has been any case 
of promotion where the usual system 
was not followed; and 
. (c) whether. there was any deputa-

tIOn o.f .the saId officers waitinll on 
the Mmlstry of Communications in this 
connection and if so. tOle result? 

Tbe Deputy Minister of Communi-
cations (Sbri Raj Bahadur) : (a) 
Officers of the Tplegraph Engineering 
and Wireless Service. Class II. are 
promo led to the Telegraph Engineer-
ing Service. Class r. on the principle 
of selection by merit. on the recom-
mendations o{ a Departmental Pro-
motion C:1mmittf:'e and with the 
appro','a: cf tb.E: L!110:1 Public Service 
Commission. 

(b) No . 
(c) Yes. The deputation was in-

formed tlrat the existing system was 
worki:1g satisfactorily. It was. how-
ever. invited to furnish details of any 
other method which it considered moce 
suitable. 

Sbri Tushar Chatterjea: May I know 
whether it is a fact that some of the 
promotions made to Class I vacancies 
were not according to the rules and 
complaints were lodged against them 
by the officers concerned? 

Shri Raj Babadur: Unless specific 
cases are pointed out. it is very difti:. 
cult for me to say anything. 

Shri Tushar Cbatterjea: May I know 
whether this scheme of promotion is 
in conformity with tire recommenda-
tions of the Central Pay Commission? 

Shri Raj Bahadur: There is an 
established convention and practice 
governed by certain prescribed rules 
and that is the way in which promo-
tions take place. 

Sbri Namhiar: May I know whether 
these promotions are according to 
strict seniority. of course in conson-
ance with the minimum qualification 
required? 

Shri Raj Babadur:For Class I posts, 
promotions are made strictly on the 
basis of merit. and when qualifications 
are equal seniority comes into play. 

Sbri Ragbavaiab: May I know 
whether there is any relaxation in the 
principles adopted for promotion in 
relation to scheduled caste employees 
in this Department also? 

Sbri Raj Bahadur: There is no re-
laxation of rules so far as Class I posts 
are concerned. 

Mr. Speaker: He is asking in rela-
tion to scheduled caste employees . 

Shri Raj Babadur: I know, Sir. 
There is no relaxation. The cases are 
decided on merits. 




